FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
VINDHYAWASHINI MARINE SERVICES PRIVATE LIMITED
OPERATING IN THE BUSINESS OF MARINE VESSELS AND PROVIDING INTEGRATED
MARINE, OFFSHORE, AND CREW MANAGEMENT SERVICES.
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr. No. RELEVANT PARTICULARS
1. |Name of the corporate debtor along| VINDHYAWASHINI MARINE SERVICES
with PAN & CIN/ LLR Ne- PRIVATE LIMITED
CIN: U63010MH2008PTC184453
PAN: AACCV7732P
2. |Address of the registered office Regd. Office: B-15, Shri Nanddham Bldg, Plot
No.59 Sector-11, CBD, Belapur, Mumbai City, Navi
Mumbai, Maharashtra, India, 400614

3. |URL of website Not available

4. |Details of place where majority of | Belapur, Navi Mumbai
fixed assets are located

5. |Installed capacity of main products/ | No information available
services

6. |Quantity and value of main products/| Rs. 4,44,15,178 /- revenue from operations in FY 23-
services sold in last financial year 24.

7. |Number of employees/ workmen No information available

8. |Further details including last| Details can be sought by sending email at
available financial statements (with cirp.vindhyavasiniio @gmail.com
schedules) of two years, lists of
creditors are available at URL:

9. |Eligibility for resolution applicants | Details can be sought by sending email
under section 25(2)(h) of the Code is | at cirp.vindhyavasiniio@gmail.com
available at URL:

10. |Last date for receipt of expression of | 28-01-2026
interest

11. |Date of issue of provisional list of | 30-01-2026
prospective resolution applicants

12. |Last date for submission of objections | 04-02-2026
to provisional list

13. |Date of issue of final list of| 05-02-2026
prospective resolution applicants

14. |Date of issue of information| 06-02-2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. |Last date for submission of resolution | 08-03-2026
plans

16. |Process email id to submit Expression cirp.vindhyavasinitio@gmail.com
of Interest

17. |Details of the corporate debtor’s UDYAM-MH-27-0002047
registration status as MSME.

Ay

Umesh Balaram Sonkar

Deemed Resolution Professional

In the Matter of Vindhyawashini Marine Services Private Limited

IBBI Reg. No: IBBI/IPA-001/IP-P-02619/2021-2022/14043
Corporate Address: Office No. 25, 3rd floor, Chikhal House, Princess Street,

Date: 13.01.2026

Place: Mumbai

Kalbadevi, Mumbai- 400002.
Validity of AFA: December 31, 2026

Email for Correspondence - cirp.vindhyavasini1io @gmail.com
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WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

Gujarat Narmada Valley Fertilizers and Chemicals Limited
(An 1SO 9001, 1SO 14001, ISO 45001 & ISO 50001 Certified Company)
Regd. Office: P.0.Narmadanagar - 392015, Dist.: Bharuch (Gujarat), India
CIN: L24110GJ1976PLC002903, Website: www.gnfc.in

(o

GNFC

GNFC intend to procure approx. 15,000 MT Methanol for its plant located
at Bharuch, Dist. Bharuch Gujarat.

For detailed specification and other terms, please visit web notice placed on our Web Site
www.gnfc.in (in Tenders — Tender Notice — Materials Management Department).

OPEN TENDER NOTICE FOR PROCUREMENT OF METHANOL

Last date and time for response : 15.01.2026 @ 12:00 hrs IST.

GNFC invites offers from interested bidders / ports to undertake service
contract for Vessel Handling and Stevedoring of Rock Phosphate Vessels
(in bulk) (Qty. 1,40,000 MT per Annum)

Interested are requested to refer our notice placed on our Web Site www.gnfc.in
Tenders — Tender Notice — Materials Management Department.

ENQUIRY NOTICE FOR SERVICE CONTRACT FOR VESSEL HANDLING
AND STEVEDORING OF ROCK PHOSPHATE VESSELS (IN BULK)

FORM A
PUBLIC ANNOUNCEMENT ;
{Under Regulation & of {he Insolvency and Bankrupicy Board of India
(Insolvency Besolution Procass for Corporate Persons Regulations, 2016)

Mame of the Corporate Debior Stuti Comirade Private Limited
2. | Date of incorporation of Comorate Deblor 27.06.1996
3. | Autherty under which corporate deblor | Repisirar of Cormpansss, Mumbal, under the
is incorporated | regisiered Companies Act, 1596
4. | Corporate Mentity No./Limited Lisbility | U74299MH1296FTC 100610
Idaniicaton MNo. of the Corporate Dabibar
| Addrass of tha ragelarad affice |
ard principsd office (if any] of
carporats dablor

Ln

Offica na 2, 2 loor, Jawahar houga,
Princess sirget, Maring lines, Mumiai ciy
iahamashlra, India, 40000

& . I':'s.-::l'.-'-énny :l;ui'lmi;ﬂ-::el"rlenl dala in | 08.01.202E
| respect of corporate deblor (Crder recenved 12.01.2026)
7. | Estimated date of closwea of insclvency | 08.07.2026

resclufion process

8. | Name and registrabion number of the
insolvency professional acking as intenm

| resolufion professional .

9. | Address and e-mal of the interim
resofubicn professional. &s regeslensd
with the Board

| CA Gomi Ramehandra Choudhary
Rag. ko-
| IBBINPA-0011P-P-02625/2022- 20231 4275
Address: 9-B, Vardan Complex, Near Vimal
House, Lakhud Cincle, Navrangpuea,
Ahmedabad = 380014
Email: cagomiinchoudhans@ogmel com
47 Floor, Oriental Mansion Buildirg Exin
Meit o Waodsside Inn Restaurant,
Qpp. Regal Cinema, Madame Cama Rogsd
Mear Or Ambadikar Stalue Chows, Colaba,
Mumbgi, Maharashira - 40007
Email- arp.stuticomirgda@gmail com
26.01. 2026
| | (14 gays from the date of recespt of the crder)
12,1 Clagsas of craditors, If any, under dauge (b) | Mol applicable
of sub-saction (84) of sedion 21, aspenaned
| by the interim rasolution prafessinal
13.] Names of Insolvency Professionals
identified o act a5 Authorised
Represantative of crediors in a dass
| (Three names for each class)
14, (&) Refevant Forms and
b} Dedaits of aulhoresd ibj
represeniatives are avalable 8l

10.| Address and e-mai to be used for
carrespandenca Wi the inberm
reschition professional

11.| Lastdate for submession of claims

Mat applicatia

@) wwwibbi govin
WGT APFLICAELE

Molice s barety graan thal the Natienal Gompany Law Tribunal has ordered the commancemand af
Comorale Inseévangy Resciution Process of Stuli Comtrade Private Limited on 09,04, 2026,

Tha creditors of Stuti Comirade Private Limited are bareby called wpon 1o submil thes claims with
practanar before 28,041, 2026 ta tha inkarim resoludion profaszional at lhe email/sddrass menlioned
gqainst entmy Ma, 10,

The firanclal crediors shall submit helr claims with proal by eleckronic means oaly, Al ofher
credilors may submil e dairswilh praolin parsan, by postof by aleclionic means.

& financighcreditor belonging to 3 class as listed againgh the entry Mo 32, shallmdicate fis chaoice of
authonsed representatne from among the thees insolvency profiessionals Bled againstentry Mo.12
to act az authorised reprasenlative o e cass [NA] o Form CANA]

Submissian of false or mesleading proafs of cleim shall atiract penaitiag Sdi-

CA Gomtl Ramchandra Choudhary,

Inbzrim Resolution Prafessional of

Stuti Comtrade Private Limited {in CIRP)

Regn No.: IBELPA-BO1P-PLI26252022-20 2314275

AFS valid ill 31-Dec-26° Email — cagombrchoudhary@gmail.cam
Reg. Add: 5-B, Vardan Comples, Bear Vimal House, Lakhudi Circle,
Nau.‘an@ura.ﬁhmeﬁaharﬂ, Gugarat, JA0004

Dare: 13.0% 2026
Place; Mumbai

Huhtamaki
Huhtamaki India Ltd.

(CIN No. L21011MH1950FLC145537)
Regd. Office: 7" Floor, Bellona, The Walk, Hiranandani Eslate
Ghodbunder Road, Thana (W) - 400 607
Tel No.: + 91 (22} 6174 1100; Website: www.flexibles huhtamakiin;
Email address: mwestor communicationgZhuhtamaki.com

NOTICE TO SHAREHOLDERS

Notice is hereby given that pursuant to Section 201{2)(a) of the Companies Act,
2013 'the Act') Huhtamaki India Limited {'Company') intends to prefer an application
befora the Ministry of Carporate Affairs, Govemment of India {'Central Government’)
uncier Section 196 read with Fart-1 of Schedule V' of the Act and other applicable
provisions of the said Act and Rules made thereunder, as amended from time to
time, seeking an approval for appointment of Mr, Kamal Taneja (DIN: DB0B3613),
as the Managing Director of the Company for a term of three (3) consaculive
years, effective from January 18, 2026, pursuan! to the terms and conditions
as approved by the Board of Directors at its meeting held on October 30, 2025.
The said appoiniment was also approved by the shareholders of the Company
through Postal Ballot vide Special Resclution on January 10, 2026.

This Motice shall also be availlable on the website of the Company al
www flexibles huhlamakiin and websile of the Stock Exchanges |.e.
wit.nseindia.com and www.bseindia.com.

By arder of the Board

For Huhtamaki India Limited
Sdi-

Abhijaal Sinha

Company Secretary

Thane
January 12, 2026

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
VINDHYAWASHINI MARINE SERVICES PRIVATE LIMITED
DPERATING IN THE BUSINESS OF MARINE VESSELS AND PROVIDING INTEGRATED
MARINE, OFFSHORE, AND CREW MANAGEMENT SERVIGES.
{Undar sub-regulatiom (1) of regulation 364 of the Inselvency and Banknuptey Board of India
[Imsadvency Resalution Process for Carporate Persont ) Repulations, 2016)

otk RELEVANT PARTICLLARS
1. [MName of the corpieata debior | VINDHYAWASHINI MARINE SERVICES
dlong with PAN & CINY EP P | PRIVATE LIMITED
CIN; US3010MH2O0EPTC 184453
|PAN:ARCOVTTSZP
Regd. Office; B-15, Shrl Manddham Bldg, Pl
| Mo.59 Sector-11, CBD. Belapur, Mumbai City,
Mavi Mumbal, Maharashiera, India, 4006714
Mol available
[ Eotarmar, M Wurmbai

2. | Addracs of the registered office

3, |URL of wehsite
| Details of place wiheane maporiy
al fixed assets are Doested
. | Installed cagacity of main
|products/ services
5, | Quantity and value of main
productsy services sold in last
{financial vear
7. | Number of employses; workmen
8. |Further detalls including lasi
avallable financial slatements [with
tsahedules) of two yearg, lists of
_l_:_r:e':t:i'_'l!:lr:-'.__:-:r_ﬁ :-|_u:=.|_il.“1r!lﬁ_:’|! _;__I_RI 3
i | ERglibility Tor resolution applicants
under section 2302 Kh of the
| Code is available at URL:
. Last date for recaipt of expresson
_|of intarest
. Dare of ilssue of provisional kst of
i prospeciive resolutlon applicants
2| Last date for submission of
abfections to prvasional Bst
3 Date of issue of final st af
prospective resolulion applicans
.ﬁa-ﬂ_'!.l_ll' i L r_||"ir|'i:1r|1!u:'ir_||| B
memcrandum, evaluaion matna
and resgeest for resolution plans
|*0 prospaciiva resolution applicants |
>, | Last date for subeniesion af
_|resolution plans
.| Pracess amall K 1o submit
Expression of Interess
.1 Details of [he corporate deblors
regisiration ataius &5 MEME
Dt 13012026
Piace: Mumbal

| NI.:I -|:-fr_|rn'|:_:l1;:-|" i_'l'..'.';l-“.i_-!tll".\_"'

| Fis. 444 15178/ reveniue from oparations
| in Py 2324

| Mo inforration available

Details ¢an be sought by sending emall at
elirp.vindhyavasin LOEgmall.com

| Details can be sought by sending email at
cirpuvindhyavasind LOEgmail.com

| 2B.01-2026

| 30012026

| Da-02-5n2e

| 5032076

| BE-0Z-2026

05-03-2026
| elrp.vindhyavasini1 0@ gmail.com
| UEYAM-MH- 270002047

8d/-
Umesh Balaram Sonkar

Deemed Resalution Professional

In the Matter of Vindhyawashinl Marine Services Private Limkted
|BE Rag, Mo lHEIIPA-OD0LAP-P-O2GER 203 1L-2022/ 14043
Corporate Address ; Offica Mo, 25, 3rd floor, Chikhal House, Prncess Streel. Kalbadaw,
Wuribai- S00002, Valldity of AFR: December 31, 20026

Email for Correspondonce - cirp.vindhyavasinil0OEgmall.com

d 3iNn FsleT
Bank of Baroda

BANK OF BARODA

Zonal Stressed Asset Recovery Branch : Meher Chamber, Ground floor,

Dr. Sunderial Behl Marg, Ballard Estate, Mumbai-400001.

Phone; 022-43683807, 43683808, « Email: armbom@bankofbaroda.co.in

Sale Motice For Sale OF Movable Properties
“APPENDIX- A [See proviso to Rule B(2) and 9(1)]

E-Auction Sale Notice for Sale of Movable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of

Security Interest Act, 2002 read with proviso to Rule 6{2) and 9(1) of the Security Interest (Enforcement) Rules, 2002.

Motice is hanaty given to the public-in general and in particuiar to the Borrower (3], Martgagor (8), Hypothecator (s) and Guarantor (s) that the below described movable properties
Mortgaged chargedHypothecated to the Secured Creditor, the possession of which has been taken by the Authorsed Officer of Bank of Baroda, Secured Creditor, will be sold on “As
i5 whene i8°, “As Is what 157, and “Whatevar there 5" and  “Witheut recourse basis” for recovery of dues of secured craditor's below menlioned accounts, The delalls of
Bemower's/Mortgagors/Guaranton's! Secured Asset/s/Dues/Reserve Prica'e-Auction date & Time, EMU and Bid Increase Amount are mentioned below -

Scd Name & Address of Description of the movable Total Dues 1. Date of E-Auction | 1. Reserve Price &| Statusof | Property
Lot Borrower/s | Mortgagoris | property with known 2, Time of E-Auction| 2. EMD Amount of | Possession | Inspection
MNo. Hypothecabor's | Guaranton's encumbrances, if any the Property {Constructive | date & Time,
3. Bid Increase IPhysical)
Amount
1. | West Quay Multiport Private Limited Level Luffing Ganlry Crane Re, 1) 02.02.2026 1) Rs. 1237.05 Symbalic | 23.01.2026
a) #th Floor, Bhupali Chambers, 13, Mathew | Mo 1, 60T/38m, integrated with| 465,42 48,7305 | 2) 1400 Hrs to Lakhs And
Road, Mumbai =400 004 one hopper of 120 Cu Mirs,| As on 22.07.2025 180 Hre 21 Rs. 123705 MNote: 1100 AM 1o
b) Orfice No.3, CWing, 2nd Floor, Amerchand | with 2 chutes lying al WOQ-6|  Plus further Lakhs Property is in | 02.00 PM
Mansion, 16 Madame Cama Road,|berth. Visakhapatnam Port]  unapplied 3) Rs: 0.50 Lakh Symbalic
Colaba, Mumbai - 400 039 Autharity, Visakhapainam intarest and Possession
ch 144, 14th foor, Jolly Maker Chambers [, | And Legal Charges, and Bank will
Nariman Point, Mumbai—400 (21 Level Luffing Gantry Crane| Other Charges , hand over
d) 114, 14th floor, Jolly Maker Chambers [1, | No 2, 607/38m, integrated with | Plus subsequent the property
Nasiman Point, Mumbai - 400 021 one hopper of 120 Cu MIrs,|  intaresticoszt symbaolically
ALBA Asia Private Limited (previously|with 2 chutes lying at WQ-8 thereon to auction
known as ABG-LDA Bulk Handling Pvt|berth, Visakhapatnam Paorl purchaser
Ltd) Bigthority, Visakhapatnarm.
al 5ih Floor, Bhupali Chambers, 13, Mathew
Road, Mumbal - 400 004
b) Orffice Nio.3, € Wing, 2nd Floor, Amerchand
Mansion, 16 Madame Cama Road,|Encumbrance known to
Ciodaba, Mumbai =400 039 bank: For details you may
¢} 144, 1dth foor, Jolty Maker Chambers |1, | contact the authorized Officer
Nar:maiF:giﬂEHirrLbau 400021

Cate; 12.01.2026
Place: Mumbsai

* In case of property under Symbolic Possassion, Bank will hand over the property symbalically to auction purchaser.
* For detailed terms and conditions of sale, please refer/visil lo the websile link hitps:/iwww.bankofbaroda.in/e-auction.htm and online auction poral
https://baanknet.com Also, prospective bidders may contact the Authorised officer on Tel No. 022-43683803-13 Mobile No. 9425031428/ 7045418566

Sd/-
Authorised Officer
Bank of Baroda

PUBLIC NOTICE FOR LOSS OF SHARE CERTIFICATE(S)

Mestice & hiereby given thal the Certificatels) for the under mentioned Equity Shares of the
Company have been lost | mizpiaced and the holdens) | purchaseris) of the said Eguity
Shares have appliad 1o the Company 1o issus duplicale Share Cartificateds) Any parson
wid as a claim in respect of the sakd Shares should lodga the same with the Company ai
its Registerad Offica within 21 days from this date else tha Company will procesd 1o issus
duplicate ceriificaials) lo the aforesaid applicants without any further intimaton

POSSESSION NOTICE

Folio No. | Name of Shareholder | No. of | Distinctive Nos. Certificate
Shares Nos
Bas0004660 | SUBHADRAN 20 419941-419360 .
DEVI (DECEASED) 20 ;353|;|1_43.5.§_2_[| E
ﬁgﬁﬁiﬁ;ﬂ“{;ﬂm 20 | 672916672935 -
50 10974T37-10074786 .
10 10874TET-10974T06 .
10 10574797-109T4E08 -
10 | 10974807-10T84816 .

[Mame of Shanshalders)] SUBRADRAN DEVI[DECEASED) SUDESH KUMAR VERMA (CLAIKANRT)

Name and Registered Office address of Company : BASF India Ltd, Unit No.104A,
10B & 10C (part), 10th floor, Godrej One, 12th Floor, Pirojsha Magar, Vikhroli (E).
Mumbai, Maharashtra-400073 Dated: 02.01.2026

AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED

Regl.ON. ; 707, Rahaja Gentre, Froe Press Journal Road, Mariman Poind
Mumbai-21. Ph.(022) 6747 2117 Faoc (022) 6747 2118 E-mail; infofiiauthum.com

(As per Rule 8(1) of Security Interes! (Enforcement) Rules, 2002
Vhereas the undersigned being the Authonised officer of the Authum Investimant
& Infrastructure Limited ("AlIL") (Resulting Company pursuant the demerger of
lending businass from Reliance Commercial Financs Limited ("RCFL™) ta AllL
vide MCLT order dated 10.05.2024}, under the Securitlisation and Reconstruction
of Financial Assets and Enforcement of Security Intersst Act, 2002 and in
axarcisa of Powars confermad under Saction 13{2) read with Rule 3 of the Security
Intarest (Enforcement ) Rules 2002, issued a Demand Notices dated 16-11-2021
calling upan the borower Laxminarayan Ramchandra Bhattad Co-borrowers
Rmb Event Management Pwvi Litd, Jayant Bhagwandas Bhattad,
Bhagwandas Bhattad, Harikishan Bhattad, Prabha Bhagwandas Bhattad,
Harish Kumar R Bhattad, & Jayshree Laxminarayan Bhattad to repay the
amaunt mantioned in the natice baing Rs.3,315,01,665 /- (Rupees Three Crore
Thirty Five Lakh One Thousand Six Hundred Sixty Five Only) under Loan
Account Mo, RLLPMUMOOD31655% & RLLPMUMODDI16655 with further
intaresl and costs within B0 days fromi the date of receipl of the said notices.

The Borrower having falled to repay the amount, notice s hereby ghven to the
BomowearCo-Borrower and the public in general that the undersigned has taken
PHYSICAL POSSESSION of the propearly descnbed harein balos in exancisa of
powers conferred on himher under Section 13(4) of the saikd Act read with Rule 3
ofthe said rules on this 8th of January ofthe year 2026,

Tha Bormower! Co-Bormower n particular and the public in géenaral i5 haraby
cauticned not to deal with the propery and any dealings with the property will ba
subject to the charge of the Authum Investment & Infrastructure Limited for an
amounl of Rs. 6,48,17,110/- (Rupees Six Crore Forty Eight Lakh Seventean
Thousand One Hundred Ten Only) as on Bth January 2026 along with future
interest and cost thereon. The Bormower' Co-Bomowsar's attention is invited o
provisions of Sechion 13(8) ol the said Acl, m respect of ime available, o redeam
the secured assets,

Description of immovable Property
All that Piece and Parced of The Residenlial Properly Bearing Flat No_ 24, 2nd
Flaar, A-1, Apartment, 270, Walkeshwar Road, Near Governor House,
Waklkashwar, Mumbai-4000 05

Date: 09" January 2026

RECOVERY & LEGAL SECTION, RO NAVI MUMBAI
Circle Office Building, 8th Floor, ‘A’ Wing, C-14, G Block, BKC,
Bandra East, Mumbai- 400 051
Email : Recoveryronm@Canarabank.com

e L SALE NOTICE FOR SALE OF
(Canara Bank

ol dd IMMOVABLE PROPERTIES

Authorised Officer

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, Place: Mumbai Authum Investment & Infrastructure Limitsd
2002 read with proviso to Rule 8 (6) of the Security Interest
(Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the = e 3 W Lrpye i
Secured Creditor, the constructive / symbolic possession of which has been taken by the Authorised Officer of the Bank/ Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever KLM A x,.r IUA Corporate Office: KLM GRAND ESTATE,
there is” on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective borrower (s) and guarantor (s). The reserve price and the earnest - ! Edanally Bypass Road
money deposit will be as mentioned in the table below against the respective properties. A Fl HvEST LTD pally DYPdss R
: . . . . Edapally, Ernakulam-682024, Ph: 7558
SI. Borrower/S OUTSTANDING AS Details Of Security/les Reserve Price & Canara Bank Name & Contact Detail Of Branch Date Of E Auction | .
No. Guarantor/S ON 08.01.2025 E)Zr:::itt I{IIE(:::;, Account Details Emd Date | AUCTION NOTICE
- : The gold items mortgagad in the following branches of KLM Axiva Finvest Limied are schedwed tolbe auctioned at the respective branches on
Mortgager/ Proprietor Date Of Inspection | 1?.&%@2&. Themfgeﬂﬁtﬁn'ﬂra inlarg'g‘.ed i radeaming tair marigaged gold lams o remawing tham wilh Infesast are adwvizad o conlact (hair
1 Sufiyaan Taki Parkar Rs. 29,60,720.63 | Flat No: 201, 2nd Floor, Al Hagq Building, Survey No | RSV = 20,52,900 A/C NO - CANARA BANK VIDYA VIHAR BRANCH | 27.01.2026 ragpactive branchas befone the auction date. If the auction cannot be hald an the mentioned date due to valid reasans, the organizers reserve tha
+ upto date int and | 108, Plot No 2, Village Dahivali Tarfee Need, Taluka & 209272434 | Shop No.16, Neelkanth Corporate Park, Kirol | 28.01.2026 right io posipone the suction proceedings and conduct the auction af the following location without further nofice: KLM Grand Estate, Edappally
other charges | karjat, District Raigad Maharashtra 410201. EMD =2,05290 | IFSCODE- | Road, Near Vidya Vihar Station,Ghatkopar |29.01.2026 Bypazs Road, Ecappally, Emakulam-E.2024
Physical Possession CNRB0006758 West S.0, Mumbai 400086 MR. MEENA MUMBA| SUBARBAN: - Znd Auction dafe & Time: 20.01.2026, 10,00 AM Auction Centre: Shop No: 1&2 inthe Ground Floor, A58/10, Vashi-
BUILT UP IN SQ FT -520.80 Sq. Ft. SANJEEV BHAJGAWARE 8805760083 Turizhe Road, Sector-21, Turbhe, Vashi, Navi Mumbai -400703.
2 Radhika Sahani Rs. 25,37,804.03 |Flat No.102, 1st Floor, Building Name Silver| RSV=16,54,830 A/C NO - Canara Bank Nerul East I| BRANCH Pratik |27.01.2026 VIKHROLL 202506430103080, 202506430100081, 2025084 20100092,
+ upto date int and | Dhara, Plot No.30, Sector 20, Taloja, Navi Mumbai, & 209272434 Garden Bldg Plot No 66 Sector 19 Nerul 28.01.2026 RAIGAD: - Znd Auction date & Time: 21.04.2026, 10.00 AM Auction Centre: Shop No. 3 & 4 in the Ground Floor of the Plot No.150, Shah
other charges Taluka Panvel, District Raigad 410206. Physical| EMD=1,65,483 IFS CODE - Navi Mumbai 400706 Mr. ASHISH KUMAR [29.01.2026 Arcade, V.B Phadke Road, MCCH Soc, Old Panvel, Opp. Tawa Hotel, Old Panvel, Raigarh Maharashtra-410206
Possession BUILT UP IN SQ FT -264 Sq. Ft. CNRB0015496 NIGAM Chief Manager 9424955511 KHOPOLI: 202505850100313, NERAL: 2025064401001B0, 202506440100246, OLD PANVEL: 202405370100539, 2024D5370100578,
3 Ganesh Sudhakar Rs. 15,20,348.12 | House No 354, Ground + 1st Upper Floor, Building| RSV =2916000 A/C NO Canara Bank Uran Mora Branch Chisty 27.01.2026 202505370100268, H2B053T01 D0AAE, 2025053701005304
Gharat/ Nandkumar i Upto date int and | Name Navin Sheva, Navin SheVa, Taluka Uran, & -209272434 ManZiI, BUngalOW N06976, 1st Floor, Fud 28.01.2026 THAHE:-EﬂdAUEtiUn dEtBEl Time: 19_['1_?_“25. tﬂﬂnmﬁ.udluﬂ GE'I'IIFE: Ehl:l-p Ma: 187 inthe GI‘DUHE! thnnﬁa“ ul 'i"aihi-Turth RDEd.
Yashwant Kadu other charges District Raigad 400702 Symbolic Possession EMD = 291600 IFS CODE - No. 6,Mora , Taluka Uran District Raigad 29.01.2026 Sector-21, Turbhe, Vashi, Navi Mumbai-400703.
& Mahesh i€, Patl BUILTUPIN SQFT 931 Sq. Ft ONRBOOTOZN | CHISH GADERAR Bhone 8030204500 BHIWANDI: 202405860100042, 202505380100145, 202505860100353, 202605660100369. 202505860100405, 202505860100448,
. 202305860100559, H2505860100514,
4 Mohammad Zaheer Rs. 13,02,746.02 |Flat No 213, 2ND Floor, D wing, Sai Krishna| RSV =13,55,211 A/C NO - Canara Bank Panvel Branch Shop No.3,4,5, |27.01.2026
Mansoori & Amtun + upto date int and | Residency, Gat No 129, Hissa No 1 & 2, Village & 209272434 Ground Floor Junction 406, Plot No.406/1-B, | 28.01.2026
Nesha/ Mahipat other charges Usarli- Khurd, Taluka Panvel, District Raigarh -| EMD = 1,35,521 IFS CODE - Takka Road, Panvel, Plot No0.406/1-B, Takka | 29.01.2026 e_lﬁ!_'l_ < s
Ganpat Nikam 410206 Physical Possession CNRB0015210 | Road Panvel, V H KEDARI - 7588412355 o g i § g Can Al'cl Baﬂk
BUILT UP IN SQ FT 234 Sq. Ft. Carpet Area -
5 Sandip Kewaldas Rs. 18,81,160.81 |Flat No 101, 1st Floor, C Wing, Galaxy Apartment,| RSV=16,65,000 A/C NO - Canara Bank Uran Mora Branch Chisty 27.01.2026 . ﬁ HT=ESs= syndicate .
Warkar + upto date int and | Survey No 182A, 182/1A, 183, 183/1 TO 183/7, 184, & 209272434 Manzil, Bungalow No0.6976, 1st Floor, Fud |28.01.2026
other charges 184/1 to 184/8 Village uran, Near Ekvira Mandir, Mora| EMD=1,66,500 IFS CODE - No. 6,Mora , Taluka Uran District Raigad 29.01.2026 ARM B RAN CH M U M BAI
Road, Uran, Taluka, Uran, District Raigad 400704 CNRB0015211 400704 Canara Bank Building, 4™ Floor, Adi Marzban Path, Ballard Estate, Mumbai — 400 001
Symbolic Possession Mr. ASHISH GADEKAR Email: cb2360@canarabank.com TEL. - 8655948019 WEB: www.canarabank.com
BUILT UP IN SQ FT 546 Sq. Ft. Phone 9039204809
6 Vickky Hemant Janani | Rs. 17,63,521.40 | Flat No 102, 1st Floor, Building No 1, Kajal Pride, Plot | RSV = 18,65,325 Alc number - Canara Bank Vidya Vihar Branch Shop 27.01.2026 SAL E N OTI c E
+ upto date int and | No 7, S No 29, H No 2B, Plot No 1, S No 29, H No 2A, & 209272434, No.16, Neelkanth Corporate Park, Kirol 28.01.2026 E-Auction Sale Notice For Sale Of Immovable Properties The Securitisation And
other charges | Village Bopele, Taluka Karjat, District Raigad 410101 | EMD = 1,86,533 IFSC Code Road, Near Vidya Vihar Station, Ghatkopar |29.01.2026 Reconstruction Of Financial Asets and Enforcement Of Security Interest Act, 2002 Read
Symbolic Possession CNRB0006758 West S.0, Mumbai, Maharashtra - With Rules 8(6) & 9 of The Security Interest (Enforcement) Rules 2002.
BUILT UP IN SQ FT 418 Sq. Ft. 400086 Mrs. Meena Sanjeev Bhajgaware NOTICE is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the
8805760083 below Described immovable properties mortgaged / charged to the Secured Creditor, the Possession of which
7 Ashok Appaso Rs. 14,42,999.51 |Flat No C3/102, 1st Floor, Building No. C3,| RSV =1221000 A/C NO - Canara Bank Chembur Amar Mahal Branch |27.01.2026 has been taken by the Authorized Officer of Canara Bank, will be sold on “As is where is”, “As is what is” basis on
Gaikwad upto date int and | Nandadeep Residency, on Plot bearing Survey & 209272434 Building No 3 Tatta Niwasi Society Opp 28.01.2026 below Mentioned in Table for recovery of dues as described here below. The Earnest Money Deposit shall be
other charges | No 3/1B, 4/1, 4/2, 4/3, 4/4A2, 4/4B, 81/1 of Village| EMD =122100 IFS CODE - Bharat Glass Factory Amar Mahal Chembur |29.01.2026 deposited on or before below Mentioned in Table. by way of deposited in E-Wallet of M/s. PSB Alliance Private
Wadawali Tarfe \Waredi, Taluka Karjat, District CNRB0000232 Mumbai 400089 Likhil E K 9446013129 Limited (Baanknet) portal directly or by generating the Challan therein to deposit the EMD through RTGS/NEFT
Raigad- 410201 Symbolic Possession in the account details as mentioned in the said challan. Details of EMD and other documents to be submitted to
BUILT UP IN SQ FT 261 Sq. Ft. service provider on or before below Mentioned in Table. Date of inspection of properties is below Mentioned in
8 Rakesh Ramesh Patil/ | RS. 7,32,285.19 |Flat No. 201, 2nd Floor, “Shree Saneshwar| RSV =49,76,000 A/C NO - Canara Bank Nerul East 1| BRANCH Pratik |27.01.2026 Table with prior appointment with Authorized Officer.
Hemant Ramesh Patil |+ upto date int and | Apartment”, Plot No B — 39, Sector 23, Village Darave, & 209272434 Garden Bldg Plot No 66 Sector 19 Nerul 28.01.2026 NEmeTor Reserve Price (R.P)
other charge Seawood, Navi Mumbai, Maharashtra - 400706 | EMD =4,97,600 IFS CODE - Navi Mumbai 400706 Mr. ASHISH KUMAR | 29.01.2026 . s =
Symbolic Possession BUILT UP IN SQ FT 475 Sq. Ft. CNRB0015496 NIGAM Chief Manager 9424955511 Sr. | Borrower(s) / Outstanding Details 0: Securityfies Eamest Money
9 | Alok Saroj Prasad Rs. 20,42,423.45 | Flat No 101, 1st Floor, D Wing, * Saurabh Residency”, | RSV= 14,02,500 | A/c number- | CANARA BANK KHARGHAR 2 BRANCH | 27.01.2026 N %”ar:a"t”(s) / e el eEsslu) Deposit (EMD)
Singh/ Sushant S +uptodateint |Village Ukrul, Taluka Karjat, District Raigad, & 209272434, Shop no. 4 & 5, Plot No. E 1/A, Neelsidhi | 28.01.2026 ortgagor(s) — ‘
Pedanekar and other charges | Maharashtra - 410201 EMD =1,40,250 | IFSC Code Krupa Co-Op Housing Society Ltd., 29.01.2026 Rs. 59,05,950.39/- Flat No. 404, 4" Floor, Building Name “Shree
Rs. 65,371.31+ | Symbolic Possession CNRB0015498 | Kharghar, Navi Mumbai- 410210, PRAFULLA (Fifty Nine Lakhs Five | Kalash Co-Operative Housing Society
upto date int and | BUILT UP IN SQ FT 439.62 Sq. Ft. TIWARI Thousand Nine Hundered | Limited”, Plot No 33, Sector No. 10 E of Vill.
other charges 1 M/s. Shivam Fifty Rupees Thirty Kalamboli, Taluka-Panvel, Distt. Raigad.-| Rs. 26,78,000/-
10 | Sanil Chandan Sarkar | Rs. 15,19,467.56 |Flat No. 108, 1st Floor, Building No. 5, Type D, | RSV = 27,76,950 A/CNO - | Canara Bank Airoli Il Branch Shop No 3,4,5,6 | 27.01.2026 " | Enterprises Nine Paisa Only)(as on | 410218. Total Built up area 335.46 Sq Ft.| Rs. 2,67,800/-
and Farah Sanil + upto date int and | Fantasy Building, Green Woods, Off Kalyan Shill & 209272434 Monalisa Chs Plot,No 50, Sector 19, Palm |28.01.2026 31.12.2025 plus further | North: Plot No. 32/Rose Garden CHSL,
Sarkar other charges | Road, Diaghar Village, District Thane, Maharashtra - | EMD = 2,77,695 IFS CODE - Beach Road Extn, Thane 400708, NEERAJ |29.01.2026 interest and charges South: Plot No. 34, East: Road, West: Deep
400612 Symbolic Possession CNRB0015489 UPADHYAY - 8882345998 thereon from 01.01.2026) | Kalash CHSL. (Symbolic Possession)
BUILT UP IN SQ FT 594 Sq. Ft. . Industrial Gala No. 02, On Ground Floor, Buidling
1 |Kittukumar Rs. 10,92,863.36 | Flat No 105 1 St Floor Building Name Ramesh| RSV = 17,49,600 | A/CNO- | Canara Bank Koparkhairane Il Branch Shop | 27.01.2026 M/S. Priji | Rs. 63,81,176.05/- (Sixty |, ") skaushik Industrial Estate’ Situated
Madhusuda Saha/ + upto date int [ Arcade No 1 (Radhakrishna Chs Ltd) Shankar Nagar & 209272434 | No 6, Ground Floor, Plot No. 92 Ajanta Res | 28.01.2026 Enterprises, | Three Lakhs Eighty One | /o, v 'No. 39 Plot No 1 & 2 of Village Navale
Pinky Pravash Das and other charges | Shankar Nagar Road Kalyan Shill Road Sonarpada| EMD =1,74,960 | IFS CODE - | Cum Commercial Complex, Sector 15 Kopar [29.01.2026 Proprietor | Thousand One Hundered Near Income Tax Office. Bharwad Pada. Palghar
Rs. 7,10,702.49 + | Dombivli East Thane 421201 CNRB0015499 Khairane, Navi Mumbai 400709 5 Anita Chetan Seventy Six Rupees (West), Taluka Palghar ,District Pal har’401304 Rs. 31,52,000/-
upto date int and | Physical Possession Mr Abhishek Pareek -9887885144 : Jain and Five Paisa Only)(as on Ad P 1125 ’ % buil g A ’ Rs. 3,15,200/-
other charges | BUILT UP IN SQ FT 555 Sq. Ft. Guarantor 31.12.2025 plus further measuring: sqf .Ult up.) area/Area
12 |Mr. Mohammad Rs. 3,31,187.43+ | Shop No 41, B Wing, Sayba Palace, Cts No 205, | RSV = 43,40,000/-| A/CNO- | CHUNABHATTI, Riddhi Siddhi Apartment, | 10.02.2026 Mr. Chetan interest and charges | 12/ -09 SQ Mir, Boundaries: North: Gala No. 3,
Aslam Shaikh and upto date intand [205/1 To 34, New Mill Rd, Kurla West, Mumbai & 209272434 | V N Purav Marg, Chunabhatti, Chunabhatti | 11.02.2026 Ratanlal Jain | thereon from 01.01.2026) | S°uth: Gala No. 1, East: Internal Road, West:
Mr. Sanaullah Mohd other charges | 400070 EMD = 4,34,000/- | IFS CODE - S.0 - MUMBAI - 400022 12.02.2026 Gala (Physical Possession)
Aslam Physical Possession CNRB0000229 E-auction Date is 28.01.2026 & Last date of submission of Bid / EMD / Request letter for participation is
BUILT UP IN SQ FT 146.39 Sq. Ft. 27.01.2026 before 5.00 p. m. Date of inspection of properties with prior appointment.
Other Terms and Conditions: a. Auction / bidding shall be only through “Online Electronic Bidding” through the website https://www.bankeauctions.com. Bidders are advised to go through the website for Rs. 1,19,34,350.38 Shop No. 1, 2, 3 And Flat No. 101 I* Floor,
detailed terms before taking part in the e-auction sale proceedings. b. The property can be inspected with prior appointment with Authorized Officer on the dates mentioned in Sale Notice. c. The property will be (Rupees One Crore Building Name “Recovero”, Plot No 68, Sector
sold for the price which is more than the Reserve Price and the participating bidders may improve their offer further during auction process with the multiples of Rs.10,000/-. d. EMD amount of 10% of the Reserve Nineteen Lakhs Thirty |17, Near Navi Mumbai Police Head Quarter,
price is to be deposited by way of Demand Draft in favour of Authorized Officer, Canara Bank Branch OR shall be deposited through RTGS / NEFT/ Funds Transfer to credit of account of Canara Bank Branch, : . : :
on or before 28.01.2026 up to 5.00 p.m. Details of EMD and other documents to be submitted to service provider on or before 28.01.2026 up to 5.00 p.m. e. After payment of EMD amount the intending bidders 3 M/s.DP HFour ThOLljsand Threle Roadpalll,. K?IambO“’ Panvel, Distt Raigad, Rs. 1,60,77,096/-
: ) . L . . undred Fifty and Thirty | Admeasuring: Shop No. 1, 2, 3- 2466 Sq Ft
should submit a copy of the following documents/details on or before 28.01.2026 up to 5.00 p.m to Canara Bank Branch by hand or by email. i. Demand Draft / Pay Order towards EMD amount. If paid through HOMES ) . . . Rs. 16,07,710/-
RTGS/NEFT, acknowledgement receipt thereof with UTR No. ii. Photocopies of PAN Card, ID proof. However successful bidder would have to produce these documents in original to the Bank at the time of making Eight paise only) (as on | Built Up Area And Iflat No 101-623 Sq Ft Built
payment of balance amount of 25% of bid amount. iii. Bidder Name, Contact No., Address, EmaillD. iv. Bidder’s A/c details for online refund of EMD. f. The intending bidders should register their names at portal 31.12.2025 plus further | Up Area. Boundaries: North: My Nest Appt.,
https://www.bankeauctions.com and get their UserlD and password free of cost. Prospective bidder may avail online training on E-auction from the service provider M/s PSB Alliance (Ebkray), Unit 1, 3rd Floor, Interest and cost from | South: Open Plot, East: Open Plot, West:
VIOS Commercial Tower, Near Wadala Truck Terminal, Wadala East, Mumbai — 400037, Contact Person Mr. Dharmesh Asher Mob. 9892219848, (avp.projectmanager2@psballiance.com), Help desk No 01.01.2026) Taloja Elite (Physical Possession)
8291220220 (support.ebkray@psballiance.com), Website — https://ebkray.in/ g. EMD Deposited by the unsuccessful bidder shall be refunded to them. The EMD shall not carry any interest. h. Auction would E-auction Date is 30.01.2026 & Last date of submission of Bid / EMD / Request letter for participation is
commence at Reserve Price, as mentioned above. Bidders shall improve their offers in multiples of Rs.10,000/-. The bidder who submits the highest bid (above the Reserve price) on closure of ‘Online’ auction shall 29.01.2026 before 5.00 p. m. Date of inspection of properties with prior appointment.
be declared as successful bidder. Sale shall be confirmed in favour of the successful bidder, subject to confirmation of the same by the secured creditor. i. The successful bidder shall deposit 25% of the sale price . oy —— — , .
(inclusive of EMD already paid), immediately on declaring him / her as the successful bidder and the balance within 15 days from the date of confirmation of sale by the secured creditor. If the successful bidder fails For detailed terms and conditions of the sale, please refer the link "E-Auction ~ provided in Canara
to pay the sale price, the deposit made by him shall be forfeited by the Authorized Officer without any sale price, the deposit made by him shall be forfeited by the Authorized Officer without any notice and property Bank’s website (www.canarabank.com) or may contact Mr. Sudrashan Joshi, Assistant General
shall forthwith be put up for sale again. j. For sale proceeds of Rs.50.00 lakhs (Rupees Fifty lakhs only) and above, the successful bidder will have to deduct TDS at the rate 1% on the sale proceeds and submit Manager, Canara Bank, ARM Branch, Mumbai (Mob. No. 8655948054) or For Sr. No. 1, 2 Ms. Monika
the original receipt of TDS certificate of the Bank. k. All charges for conveyance, stamp duty / GST registration charges etc., as applicable shall be borne by the successful bidder only. I. There is no encumbrance in Pahuja Officer (Mob. No. 8989019758) For Sr. No. 3 Payal Verma officer (Mob. No. 8368869727)
the property to the knowledge of the Bank. Successful Bidder is liable to pay all society dues, municipal taxes / panchayat taxes / electricity / water charges / other charges, duties and taxes whatsoever, including E-mail id :cb2360@canarabank.com during office hours on any working day or the service provide
outstanding, if any, in respect of and / or affecting the subject property. m. Authorized Officer reserves the right to postpone / cancel or vary the terms and conditions of e — auction without assigning any reason M/s. PSB Alliance (BAANKNET), Unit 1, 3 Floor, VIOS Commercial Tower, Near Wadala Truck
thereof. n. Iq case there are bidders who do not have access to the internet byt interested in participating the e — auction, they can approach Canara Bank, Mumbai Circle Oﬁlge or Re_guonal Offlce.u, Naw"Mumbal who, Terminal, Wadala East, Mumbai - 400037, Contact Person Mr. Dharmesh Asher Mob.9892219848, (avp.
as a facilitating center shall make necessary arrangements. For further details contact Canara Bank, Recovery and Legal Section, Second Floor, Bandra Kurla Complex, Circle Office, Mumbai” and “Canara Bank . : ;
'Navi Mumbai Regional Office, CIRCLE OFFICE BUILDING, C-14, G BLOCK, 8TH FLOOR, A WING, BKC, BANDRA EAST, MUMBAI-400051 Ph no. +91 9490749678 Email : recoveryronm@canarabank.com projectmanager2@ psballiance.com), Help desk No. 8291220220, (support. BAANKNET@psballiance.
may be contacted during office hours on any working day or the service provider M/s PSB Alliance (Ebkray), Unit 1, 3rd Floor, VIOS Commercial Tower, Near Wadala Truck Terminal, Wadala East, Mumbai — 400037, com), Website - https://baanknet.in
Contact Person Mr. Dharmesh Asher Mob. 9892219848, (avp.projectmanager2@psballiance.com), Help desk No 8291220220 (support.ebkray@psballiance.com ), Website — https://ebkray.in/. Authorised Off ARM - B Sdll;
Date : 12.01.2026 ' i Dated: 12.01.2026 uthorise icer, - Branc
Place : Mumbai epaper.flpu%‘rggsigigfﬁ eE,ECsar?éE%mk Place: Mumbai Canara Bank
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BUILDING NO. 1

CO. OP. HSG. SOC. LTD.

A

. No.
BOMMWR/HSG./(TC. (238198687
Chandanaricar Lane, Borvali (West),

Mumbai - 400 062,
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- e-TENDER NOTICE - 113 / 2025-26

Following e-Tender offers are invited online from registered contractors [

companies etc. are available at our website https:/leprocurement.mahagenco.in.
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Dangat Media Pvt. Ltd., Address : Plot No.22, Digha M.I.D.C.,
TTC Industrial Area, Vishnu Nagar, Digha, Navi Mumbai - 400
708. . 2) Elegant Offset Pvt. Ltd., Address : Plot No.F7-1 & F7-2/2,
M.1.D.C., Shiroli Industrial Area, Village Shiroli, Tal. Hatkanagle,
Dist Kolhapur-416122. Published at Navakal Building, 13 Navakal
Path, Khadilkar Road, Girgaum, Mumbai - 400 004.

Editor - Rohit Ramakant Pande ® Executive Editor - Sameer
Karambe (*As per P.R.B. law Executive Editor will be responsible for
all the content in Daily Navakal)

Tendar submission on
210026

TIPPLERS AND OCCASIONAL WORK OF
UNLOADING OF BETPN OIL WAGONS OIL TANKERS
ANDASSOCIATED WORKS AT CHP-1I (S00MW), TPS,
KHAPERKHEDA.

MASTERPIECE
CONSULTANTS PVT. LTD.

104, Vasupupya Estale Premises
C.5. L., Laxomi Nagar, Off Link Road,
Goregaon [West], Mumbai — 400 104,

C. DE643 BI18E [ DE205 14504

Note » Tender costis Rs. 1,000/- + GST.

Sd /-
Chief Engineer (O&M)
MSPGCL, TPS Khaperkheda
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